
THE GAU I H o RT U(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND
T
ARUNACHAL PRADESH)

NO. HC.Wr-112/2003/7868 /A

H TI

"r(?I August, 2023.

From

To,

Sub:

Ref:-

Sir,

Copy to:

Shri Saptarshi Garo.
Jt.Registrar (Vigilaice),
Gauhati High Cout,
Guwahati

Shri Nayan Shankar Baruah.
District and Sessions Judoe.
Morigaon.

Dated Guwahati the

with reference to the above, I am directed to inform you that you have beengranted casual leave on 17.08.2023, 
"L"g*iii-*iion leave permission, from theevening of 16'08'2023 ti, the morning .i-iioe,zor3. Further, The civir Judge &Assistant sessions Judge, Morigaon ura r, niJuu.uii,-t-rru n"*t senior most Judiciar officer atthe station will remain in charge of your Court unO oi,.u jrr,ng yow absence.

Casual leave.

Your letter No. DJM/4893 Dated 16.08.2023.

1

Yours faithfully,

9e_/,_
JT. REGISTRAR (VIGTLANCE)

)22- o6 -t3
,/*"project Manager, Gauhati High Court.

E

a


